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Income Tax Appellate Tribunal, Chandigarh Benches, Chandigarh
‘ Date: 27.01.2026
List of Tribunal Orders pronounced

Sr. | ITA/MA/SA No. ﬂ Name of the case ' Bench Date of } Order Result
| No. i 1 hearing | Pronounced |

el (5 Wl s = 1l e | e S o) r - Date |
. Author Sh. Rajpal Yadav VP ) R = Co- Author Sh. Mano; Kumar Aggarwal AM
|1 [ ITA No0.901/Chd/24 Sh. Pardaman Singh 3 B [12.11.2025 | 27.01. 20__26_J[ Allowed l
Jj__z_ \ ITA No. 447/Chd/25 ITO Vs Sh. Raj Kumar B 12.11.2025 | 27.01.2026 Dismissed f
3| ITA No.1062/Chd/25 | Deptt Vs HUDA A | 24.11.2025 & 27.01.2026 | Dismissed |
|4 [ ITA No. 610/Chd/25 | Deepika Singla A 24112025 | 27.01.2026 | Allowed |
s ITA No. 606/Chd/25 _ITO Vs Goyum Screw Press A 24.11.2025 | 27.01.2026 | Dismissed
|6 | ITA No. 605/Chd/25 ITO Vs KP Exim A | 24.11.2025 | 27.01.2026 | Dismissed

7 | ITA No.431/Chd/18 JCIT Vs Jalandhar A | 24413025 I 27.01.2026 | Dismissed

‘ | Improvement Trust

Author: Sh RajpaIYadav, VF o ERETNGS N FI e A
{4 w I“A No. 1767/Chd/2b *Sh Anklt ‘Mittal SMC | 15.01.2026 l 27.01.2026 } Allowed
"2 "iTA No. 1318/chd/25 \ UshaBansal | smc [15.01.2026 | 27.01.2026 r Allowed
[ 3 | ITA No.1207/Chd/25 Smt. Jyoti SMC | 20.01. 2026 ' 27.01.2026 Partly
; 1 A R~ LR I R AT et 5 vk oo Allowed
L 149;5_/_9hd/25} LS | smC [ 20012026 | 27.01.2026 _J___A'.‘F{Wd

de |

_ Assistant Registrar |



